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RAJASTHAN HIGH COURT, JODHPUR

No.Estt.(RIS)/156/2016

ORDER

Date: 28" July, 2016

F-ollowing_ Officers are hereby nominated as Guest Faculi:y to '

 impart Training to the newly appointed Civil Judges with the directions to

' address the participant Civil Judges, on the topnc, date & time, as may be
- communicated by the. Ra]asthan State Judicial Acaderny, Jodhpur:-

S. | Name of Off‘cer Sarva DESIgnatlon
No. | Shri/Ms,
1. |Devendra Kachchhwah District & Sessions Judge, Udaipur
2. |Anil Kumar Gupta - District & Sessions Judge,
' B Jaipur Metra
3. - |Satish Kumar Sharma Registrar General,
R B - Rajasthan High Court -
4, |Atul Kumar Chatterjee District & Sessions Judge,
- o - jJodhpur Metro
5. _|Brijesh Kumar Dangra Registrar Vigilance RHC, Bench Jaipur.
6.~ {Anoop Kumar Saxena . Secretay Law & Jt. L.R, II, Law Dept.
' - {Secretariat, Jaipur. -
7.__|Ashok Kumar Vyas District & Sesslons Judge,Bundi
8. - Bhagwan Das. Agarawal District & Sessions Judge
Jodhpur District ~
9, |Ura Shanker Was . ‘Dlstnct & Sessions Judge,
10. |Brajendra Kumar Jain ‘Member (Judiciah '
. ' Rajasthan Semce Appellate Tnbunal
‘ : Jaipur.
|11, [Sangeeta Sharma_ = -~ - Registrar (Writs) RHCEB Jaipur. -
12, _|Phool Chand Jhajhria | District & Sessions Judge, Dausa
13. |ShubhaMehta =~ = [Judge, Industrial Tribunal-cum-Labour
. C _ " - 1Court, Jodhpur-
| _14. Surendra Kumar Jain ~  |District & Sessions Judge, Ajmer
‘| 15, |Mahaveer Prasad Sharma' [ District & Sessions Judge, Sawai.
] . |pMadhopur- .
.16, |Devendra Prakash Sharma _|District & Sesslons Judg_e Banswars
17, |Ashutosh Kumar Judge MACT No. 2, Kota '
| _18. _[Pramil Kumar Mathur _[Jt.L.R.(Drafting)Law Department, Ja ipur.
19, RaJendra Smgh ChOUdhaan - |Judge, Tndustrial Tribiinal-cum- Labour
: “{Court Alwar.
20. Algy Smg__ Judge, MACT, B:kaner
21. [|Reeta Tejpal - 1Spl. Judge, EC Act Court
: . -1 Jaipur -Metro. -
.22 Sudhi-f'Paréek‘ Legal Advisor, RPSC Jmer.
23, . [Devendra Dixit Under Transfer . '
24. |Dinesh Tyagi- - Judge, N.D.P.S;, Hanumangarh
25. - Arun Kumar Benwai - ISpl. 3udge NDPS cases, Court No.1 -
- - |Chittorgarh - : :
26.. Shivam Ssngh ‘ _tludge, MACT No. 1 Udatgur
-27. |Meénakshi Sharma 1ludge, MACT No.2 Uda_pur -
_28.- |Satya Naraint Tailor - - - -|AD). No.ZAlmer ) '
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|ADI No.2, Bundi.

_ |Registrar C.P.C., RHCB Jaipur.

29. |Jag Mohan Sharma .
30._{Kamai Chhangani AD) No.1 Chittorgarh _ ,
'~ 31. [Pawan Kumar Sharma Spl. Judge, Sesslons C0urt ACD Cases
_[No.2, Jaipur. : :
32. .Pr_adeep.' Kumar Jaln . |ADJ, Karauli DL :
33._[Uma Shanker Sharma_____- |ADJ Ramgunjmandi Kota. o
34. (Mamta Vvas. ' |ADJ Gangapurcity Swai Madhopur. B
35. - [Ratan Lal Moond- |AD} Gulabpura Bhilwara 1
36. |Raj Kumar Sharma Dy. Registrar (Examination), RHC, |
: Jodhpur , -
37. |[Mukesh |AD] No.1 Behror, Alwar ]
38. _|Rajesh Chandra Gupta AD] No.2, Sikar. |
39. [Rekha Sharma P.0. Spl: Court for Trial of Cases under |
E.C.Act & M.A.C.T. Jodhpur Metro., ‘
40._|Alka Bansal - P.0., Rent Appellate Tribunal, Jaipur. |
.41, Anupama Rajeev Bijlani ___|AD) No4 Udaipur
42, |Anll Kaushik - - |ADJ No. 3 Sikar,
43, ' |Girijesh Kumar Ofha ADJ Fatehpur, Sikar i
- 44. [Jag Mohan Agarwal-11 | AD3 (Women Atracities cases) No 2
Jaipur Metro
45, Madhu Sudan Sharma ' AD) No.1, Jodhpur Metroplitan
46. - |Poonam Durgan -

47. |Arti Bhardwaj . |ADJ Sri Madhopur Sikar -
48, [Ashok Kumar Sharma-Il [AD) Udaipur: No.3, Udalpur '
49, |Mohita Bhatnagar Spl. Judge SC/ST Cases Court, Jodhpur '
- L D metroplitan.
50. |Bal Krishna Mishra - - AD3 No.3 Bharatpur
51. |Shilpa Sameer ~ |AD3 No.4 Sikar
52, |Dr. Kailash Chandra Atwasia [Joint Secretary (Law), Law& Legai Affairs
. B _-__|Department, Jaipur. .
53, |Nusrat Bano ADJ, Women Atrocities Casesj Ajmel’
- 54, " [Neeraj Kumar AD) No 18 Jaipur Metro,
55. |Pardeep Kumar Verma ADJ No.l1 Beawer (Ajmer). -
56.. |Rajeev Choudhary -~ Member, Rajasthan Tax Board Ajmer.
57. {Dr.Chetna AD] No. 7 Jaipur Metro, ‘
58. |Bal Krishan Goyal {ADI No.2, Aimer.
59.- |Hemant Singh Baghela - |OSD RHCB Jaipur
60.- | Neeraj Kumar Bharadwaj - |ADJNo.2, Sikar. :
6L - Mahesh Punetha 1-S_Tﬂ Judge, SC/ST Cases Court
: " |Ganganagar..
'~ 62. |Rajesh Jain - - _|AD), Sumerpur (Pali) ~ . '
-63; |Dr. Namita Dhand Ni . Registraf (CIassnﬂcatlon), RHCB Jalpur W
- |Vashishtha = ‘ ' ,
- 64, |Purnima Gaur (Tandi) - {CIM, Jaisaimer
65. |Shweta Gupta - . |CIM, Bartan -
66. |Satish Chandra Gedara __ {CIM, Bhilwara
67. - |Kishan Lal Choudh iary - '[CIM, Kota - -
68, _Meena Avasthr .- |ACMM, PCPNDT Act Cases, Jatpur R
| - . |Metropolitan, - ' -
69, - Ra]esh Kuma:: Daria . |ACIM, Kumehar, Bhdrgpur
70, |Sunil Kumar Goyal- - JACIM, Gangapurcity (Sawaimadhopur) -
71. [Nihal Chand |Dy. Secretary-I RSLSA Jaipur.
72, |Seema Mewara - _ ACIM No.1 Beawar(Ajmer).
73. |Pawan Kumar Agarwal -~ - {ACIM Malpura (Tonk).
74._|Praveen Kumar Mtshra ___|Full Time Secretary DSLA Bikaner -

'La:l



75.

|shalini Maharishi

ACMM (Economtc offences) Jodhpur .

_ | . L Metra. ,
76. | Ashka Rao | ACIM Kishangarhbas Alwar _
77. _|Jagat Singh Panwar Dy. Registrar (Judicial), RHCB Jaipur
78. |Neelam Sharrria © JACMM No.3 Jodhpur Metro.
79._|Samrendra Singh Sikharwar -|[ACIM PCPNDT Act Cases, Udaipur -
80. _{Manoj Goyal ACIM, Vallabhnagar, Udaipur
81. |Shweta Sharmal . |ACIM No.2, Udaipur
82, |Vvikas Smg_Choudharv ACIM Degana (Merta).
83.. [Dheeraj Sharma - _ |Fuli Time Secretary DLSA Jodhpur Metro
84. IRam Deo Sandoo " -|ACMM Na 5 Jodhpur: Metropohtan
85. |Neeraj Bhamu - |ACMM No.2 Jaipur Metro,
86. |[Satya Prakash Soni ~ |ACIM No.1 Sri Madhopur Sikar,
. 87. ‘|Abhilasha Sharma - - - 'ACIM Mavli (Udaigur).
88, |Arvind Kumar Jangid ACIM Karanpur, Ganganagar.
89. |[Toshita Malani APQ at Nawa (Merta).
90. |Mukesh Parnami ACIM:No.2 Ajmer. -
91. |Latika Deepak Parashar - |ACIM Merta. B
92. |Anutosh Gupta |APO at Lakheri (Bundi)_
93. |Mphit Sharma - - JAPO at Kota. '
94. - |Shweta Dhaka |ACMM No. 16 Jaipur Metro
95, “{Sharad Kumar Vyas _|APO at Bhiwadi {Alwar)_
96. [Sanuj kulshrestha } 0OSD. RHC, Jodhpur.
97.__|Amar Singh Champawat __|ACIM, Rajgarh, Alwar.
: '98.: |Vidya Nand Shukla R .
99, |Vivek Sharma - ACIM, Bhinmal, Jalore.
100. |Shalini Goyal - |ACIM, Tonk.
101. |Prem Ratan Ojha. {APQ at Jodhpur Metroplltan
-102. {Mukesh Kumiar Sohi [ACIM Jhunjhuny. . '
- | 103, |Manish Harjai ' __|CI& IM Thanagazi LAIwar)
104. |Ashish Kumar Kumawat =~ [€J & IM(South),” Ajmer.
1.105. |Reshma Khan | CI&IM Bikaner - .
106, |Geeta Pathak /| CI8IM Bhiwadi (Alwar)
- 107. |Duda Ram Khoker -|CI&IM Bar (Pak) -
| 108. |Purva Chaturvedi . CJ&IM (North), Ajmer , '
- 109. |Ravikant Soni Q& IM Rausmghnagar (Gang_nagar)‘
110. |Brahmanand Sharma.__ ACI8IM Chittorgarh ~ =~ '
‘111, |Govind Ram Meena *|€) & IM kishangarh (Ajmer} -
112, |Seema Hudda AC1& IM NO 1 Sikar
113. Mamata o - |Spl. MM( NI Act) Cases Court N04
- : {Jodhpur Metropolitan .
114, ‘|Meenakshi Tiwari |ACI& JM NO 6 Ajmer
_115."|Hatish Menaria ACI&-IM No.1 {North) Kota
116. JAmit Kumar Sharma - [CI&IM No.2 Alwar -~ - - -
117. |Abhishek Kumar: - |ACI& IM Karauli
-118. |Gyanender Singh. - - |Q8&IMKhetri B
119. |Insaf Khan - [Spf. MM( NI'Act) Cases Court No3 - -
R ‘ S Jodhpur Metropolitan -
~120. |Shivdan Chaudhary CI8IM Kekri, Ajmer. -
| 121. |tochan Khidiya - ACJI& MM No.9 Jodhpur Metropohtan :

' _' 122.

Vaidehi Singh Chouhan

' ACJ& MM No 8 Jodhpur Metro;Llltan :

BY ORDER o




No.Estt.B2(i)/9/2016/7676 | Date : 28" July, 2016
B Cdpy forwarded to the following, for infofma‘tien and necessary e.c_:tiqn;:_ _

1.. The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
2. The Principal Secretary to the Government Law Department-Cum-Legal
‘ Remembrance, Rajasthan, Jalpur
3. The Secretary to the Government of RaJastI'lan, Department of General '
- Administration (Gr.2), Jaipur.
4.  The Secrefary, Lok.ayukta Sachivalaya, J alpur
5. The Accountant General, Rajasthan, Jaipur. ‘
6. The Registrar - (Vig.)/(Admn, )/(Rules)/(Examlnatlon)/(Class )IOSD(F&J)I
, 0.5.D, Rajasthan High Court, Jodhpur. = -
7. The Registrar-Cum-Princlpal Private Secretary to Hon'bie the Chlef Justlce,
~*Rajasthan High Court, Jodhpur/Jaipur. :
- 8. . The "Registrar (Admn.), Rajasthan High Court Bench, Jaipur with the
: request to distribute the copies of this order to all the Hon'ble Judges
sitting at Jaipur through P.S., Member Secretary, Rajasthan State Legal -
~ Services Authority and all the Judicial Off cers posted in the Registry at
Jaipur Bench, Jaipur.
9. Al District & Sessions Judges with the dlrectlon to circulate the copy of the -
order to the officers concerned.
10. A# Senlor Deputy Registrars/Deputy Registrars, Ra]asthan Hngh Court,
Jodhpur/Bench Jaipur.
11. The Director, Rajasthan State Judicial Academy, Jodhpur, Near Jt. Dnrector
‘ Office, Medical Department, Jhalamand Circle, Old Pali Road, Jodhpur-
342013 with reference to letter No. RSJA/R]S Trng/2016-17/1261, dated
26.07.2016.
12, The Treasury Oﬁ“ icer, Jodhpur.
13. P.S. to all Hon'ble Judges sitting at Rajasthan High Court, Jodhpur

14. A.0.]., Classification Section (Webs:te), Rajasrhan High Court, Jodhpur/
Bench, Jaipur

Personal File/" T : '
Conf./Accounts/General/ - o /% 4.91'7”" ‘
Sub. Court/Statistics/Computer Cell: " REGISTRAR (ADMN.)

RIS Leave/Jr. Actt./Building Cell.
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